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21.2.2000 _Present: Hon'ble Mr.G.LsSanglyine,

Adrniglist rative Member.
B &
The. applicant has submitted thisy

L Y

ﬁ‘ ’?« -‘. s e oL ) . . ) .
s @ sipd Wwithio Ume application against transfering him

from Dhubri to Guwahati in the same
post .

:'"Heard Mr.J.L.Sarkar) learned counsel
for the applicant,and Mr.A.Peb Roy,
Sr.C.G.S.C. for the respondents.

No:sarutiny -is negessary. in-this case
V< ;Therefore,. ,I - dispose of this applica~-

tion with a direction to the applicant

to submit a representation to the
competent authority of the respondents
giving details of the case of his
personal difficulties. The competent
authority shall consider the case of

the applicant and communicate a speaking
order within one month from the date of

receipt of theéx 'I;@preseﬁta*ti‘en;‘7{“": ~he

If such representation is filed within
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one month from the date of receipt of

. this.order, until disposal of the_ﬁ-
;éfebfeseﬁﬁétioﬁ;“thé order 'dated
113.12.1999 in so far as it relates to

. the applicant shall be kept‘ in abeyance.

‘. 1Application is disposed of.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH

(an Application under Section 19 of the Administrative
Tribunals Act, 19€5).

Original Application No. 2000

BETWEEN

Sri Badal Sarma

Son of late Munindralal Sarma.
Working as Sub=-divisional Inspector
'of Post Offices,

Dhubri

eeseces Applicant
~AND~-

1. The Union of India
Represented through the Secretary
to the Government of India,
Ministry of Communications,
Department of Post,

New Delhi.

2. The Chief Postmaster General
Assam Postal Circle
Meghdoot Bhawan,

Guwahati-781001

3. The Director of Postal Services,
Assam Circle, Meghood Bhawan,

Guwahati.

4, Shri A.N.D. Kachari
Director of Postal Services
Assam Circle, Meghdoot Bhawan,

Guwahati-781001
« « s COntd.. .

S@ &X?hi‘ 2}¢&g£;X  §m§&wuql |



5. The Superintendent of Post Offices,
Goalpara Division,
Dhubri

ee ..+ Respondents

DETAILS OF APPLICATION

l. Particulars of orders against which this

application is made,

This application is made against the impugned
order of transfer and posting issued under letter
No. Staff/3-10/92/CH-II dated 13/20.12.1999 by the:
Director of Postal Services, Assam Circle, Guwahati
whereby the applicant is sought to be transferred
from Dhubri to Guwahati in total violation of professed
norms and praying for a direction to the respondents to
allow the applicant to continue in his present place
of posting till completion of his tenure'period of

four years.

2. " Jurisdiction of the Tribunal.

The applicant declares that the subject matter

of the application is within the jurisdiction of this

Hon'ble Tribunal.,

3. Limitation

The applicant further declares that the applica-
tion is within the_limitation Prescribed under Section

21 of the Administrative Tribunals Act, 1985,

4. Facts of the Case.

That the applicant is a citizen of India and

as such, he is entitled to all the rights, protections

Contd. ..
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and privileges as guaranteed under the Constitution
of India. The applicant is presently working as Sub-
divisional inspector of Post Offices, Dhubri. He was
posted at Dhubri from Rangia and reported for duty at
Phubri on 7.1.1997. The applicant completed only

£hree years of service at Dhubri on 7.1.2000.

It is categorically stated that as per the
policy of transfer and posting issued by the Department
of Posts the applicant is entitled to continue in a
particular place or station till completion of four
years, in otherwords tenure posting of the applicant

is four years in a particular station,

It is stated that in spite of applicant's beet
effort he could not obtain a copy of the transfer end
pPoOsting policy which is in voke in the Department of
Posts. Therefore the Hon'ble Tribunal be pleased to
direct the respondents to produce the copy of the said
transfer and posting policy before the Hon'ble Tribunal L

at the time of hearing of this application.

4,3 That your applicant while serving at Dhubri

_he was promoted to the post of Assistant Superintendent
of Post Oftices vide order issued under Memo No. Staff/
2-29/91 dated 12.6.1998, However, the applicant on the
same date vide another Memorandum dated 12.6,1998 the
applieant was ordered for pPosting at Nowgaon to the
promotional post. The applicant however vige his repreg-
entation dated 12.6.98 addressed to the Chief Postmaster
General, Assam Circle, Guwahati bPrayed one year time

for joining in the promotional post of Assistant

Contd,...
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Superintendent of Post Offices. The Chief Postmaster
General, Assam Circle, Guwahati vide his Memo bearing

No. Staff/1-441/8¢ dated 31.8.1998 informed the applicant
that Director of Postal Services was pleased to consider
and accept the request as was made by the applicant

and also observed that consequent on refusal of promo-
tion the applicant will not be promoted for one year
from the date of refusal i.e. 12.6.1998 and he would
loose seniority on eventual promotion in the extending

rule,

Copy of the promotion order dated 12.6,98,
posting order dt. 12.6.98 and representation
dated 12.6.98 and reply dated 31.8.98 are annexed

hereto and the same are marked as Annexures=-1,2,3

and_4 respectively.

4.4 That your applicant after receipt of the letter
dated 31.8.88 submitted another representation addressed
to the Director of Postal Services, Assam Circle,Guwahatih
on 22,10.99 praying interalia that his case for promotion
may be considered against the exgisting vacancy of
Superintendent of Post Offices available at Goalpara

Sub=-division or alternatively applicant be allowed to

complete his tenure as Sub-divisional Inspector of Post

Offices, Dhubri.

455 That most surprisingly the Chief Postmaster

General issued a transfer and posting order in respect
of the applicant vide his letter No. Staff/3-10/92/

CH-II dated 13./20.12.99 whereby the applicant is sought

Contde....
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to be transferred and posted from Dhubri to Guwahati in
total violation of professed norm. In this connection
it is categorically stated that the applicant is
entitled to continue/stay till completion of four

years at Dhubri as per the transfer and posting policy
issued by the Department of post whereby thé tenure

has been fixed for fourt years in a place/station in
the cadre of Sub-divisional Inspector of Post Offices.
In this connection it is stated that the applicant

due to his domestic problems could even avail the

promotional benefit issued under order dated 12.6,98,

In such a compelling circumstances and specially when
the applicant is entitleg to stay at Dhubri till comple=-
Neans)
tion of fou5§‘tenure, the respondents in total violation
of the trans%er policy and on extraneous consideration
included the name of the applicant in the routine
transfer order issued under impugned letter dated 13/20.
12.99. The applicant has been picked up for &ransfer and
posting as because he could not carry out fhe order of
Posting to the promotional post at Nowgaon. It is relevant
to mention here that the promotion order was in fact
issued by Shri A.N.D. Kachari, Director of Postal Services,
Assam Circle, Guwahati. However after receipt of the
application for inability to join at Nowgaon on pPromotion
from the applicant Shri A.N.D, Kachari, respondent No.&
got annoid with the applicant ang in fact in colourable
exercise of power he has now included the name of the

applicant in the routine transfer knowing well that the

applicant due to domestic problems could not avail the

bromotional benefit granted under Memo dateg 12.6.1998



It is also relevant to mention here that the applicant

is sought to be kramzfsrxams transferred and posted at

Guwahati vide impugned order dated 13/20.12.99 in the
same cadre i.e. Sub-divisional Inspector of Post Offices,
without considering his case in the promotional post

of Assistant Superintendent. Therefore it is abundantly
clear that the impugned order has been issued on
extraneous consideration and with a mala fide intentién
to harass the applicant as because the applicant could
not avail the promotional benefit to the post of

Assistant Superintendent of Post Offices which was

issued under Memo dated 12.6,1998 due to his domistic
problems. As such the impugned order issued under letter

dated 13/20.12,99 is liable to be set aside and quashed,

A copy of the impugned order dated 13.7420.12,99

is annexed hereto and the same is marked as Annexure~5,

4,6 That your applicant begs to state that the
applicant also submitted his representation dated 20.12.
99 being a disciplined employee of the Department of
Post, in the said Teépresentation the applicant inter alia
bPrayed for refention in his present place of PoOsting

at Dhubri. But unfortunately the applicant could not

retain the copy of the said representation, However,

the applicant dig not receive any reply. In the compe -
1lling circumstances finding no oﬁher alternative the
applicant is approaching the Hon'ple Tribunal praylng
for a direction to the respondents to allow the applicant

to continue in his present pPlace of Posting till comple-

tion of four years of tenure at Dhubri.

Contd...,.
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4,7 That it is stated that in the impugned order

of transfer and posting no reason has been mentioned

for violation of the transfer and posicy posting

while issued the order of transfer in respect of the

applicant. As such the impugned order of transfer

and posting is liable to be set aside and gquashed

in respect of the applicant on the ground that the
professed norm of transfer is violated in the instant

case of the applicant.

4.8 That it is stated that the applicant could not
avail the promotional benefit to Hide over his domestic
problems. However if the authority decides to transfer
hims out of Dhubri in that event it is obligatory

on the part of the respondents to transfer him to

a promotional post of Assistant Superintendent of

Post Offices. Otherwise it will cause irreparable loss
to the present applicant. Therefore Hon'ble Tribunal

be pleasdd to direct the respondents to retain/continue
the applicant in his present place of posting at

Dhubri till consideration of his promotion to the pést
of Assistant Superintendent of Post Offices.In this
connection it is also stated that after a lapse of

one year as was observed by the Chief Postmaster
General in his letter dated 31.10.98 the applicant is
entitled to get promotion to the post of assistant
Superintendent of Post Cffice in reply to the represen-
tation of the applicant whereby he expressed his inabi-
lity to join at Jowgaon due to his domesticg problems

to the promotional Post of Assistant Superintendent of

Post Offices,

Contd....
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4,9 That your applicantf begs to state that till
filing of this applicant has not vet been receved the
order of release. However the applicant is on medical

leave.

4.10 That this application is made bonafide and for

the cause of justice.

5. Grounds for relief with legal provisions

5.1 For that the impugned order of transfer and
posting has been issued in total violation of -
transfer and posting policy issued by the
Department of Post, as such the same is liable

to be set aside and quashed so far as the applicant

is concerned,

5.2 For that the impugned order of transfer and
posting is issued in violation of professed norms
as such the impugned order is liable to be set

aside and quashed so far as the applicant ig

concerned.,

5.3 For that as per transfer policy is determined in

& particular place or station has been fixed for

four years.

5.4 For that the applicant ig completed three years
Oof service on 7.1.2000 at Dhubri i.e. in the

present place of post af the applicant,

5.5 For that the respondents have accepted the repres-

the post of Assistant Superintendent Of Post Offices

Ri@exEhekrxe kkex vide their letter dated 31.8,9e,

Therefore they are barreg by law of estoppel to

transfer the applicant in the same cadre of

Lt Pocclh Calnl



Sub-divisional Inspector of Post Offices,

5.6 For that the applicant is entitled to continue/
stay in his present place of posting till
completion of four years of tenure posting or
alternativelyvtill consideration of his promo~
tion to the post of Assistant Superintendent

of post Offices.,

5.7 For that the order of promotion issued under
Memo dated 12.6,1998 is still in force as
because kkz neither the said order of promotion
to the post of Assistant Superintendent of Post

Offices dated 12.6.98 cancelled nor the same

has been modified,

6o Details of remedies exhausted.

The applicant states that he has no other:
alternative or other efficacious remedy than to file
this apppication before this Hon'ble Tribunal for

protection of his valuable right,

e Matters not previously filed or pending before

any other court,

The applicant further declares that they had
not previously filed any application, writ Petition
or suit regarding the matter in Tespect of which this
application has been made, before any Court or any
other authority or any other Bench of the Tribunal nor

any such‘application, wWrit petition or suit is pending

before any of them,

Contd...
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Ee Reliefs sought for :

Under the facts and circumstances of the
case the applicant prays that Your Lordships would
be pleased to issue notice to the respondents to
show cause as to why the relief sought for by the
applicant shall not be granted, call for the records
of the case and on perusal of the records and after
hearing the parties on the cause or causes that may

be shown, be pleased to grant the following reliefs

.1 That the Hon'ble Tribunal be pleased to
set aside and quashed the impugned order of
transfer and posting issued under letter No.

Staff/3-10/92-CH-IT dated 13/20.12.1998

(Annexure-5) .

.2 That the Hon'ble Tribunal be pleased to
direct the respondents to allow the apblicant
to continue in his bresent place of posting
at Dhubri till completion of four years of

tenure in the light of the transfer and Posting

policy issued by the Department of Posts.

8.3 Costs of the Application

€.4 Any other reltef or reliefs to which the
applicant is entitleq to, as the Hon'ble

Tribunal may deem fit and broper, ’

. Interim order pPraved for

During the pendency of thisg application the

-
-

applicant brays for the following reliefs

9.1 That the Hon'ble Tribunal be Pleased to stay

the operation of the impugned order Of transfer

| Ra Rt L,y
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and posting issued under letter No. Staff/3~
10/92~CH-II dated 13/20.12.99 (Annexure-5)

be stayed till disposal of this application,

100 ® 0000000 0csvoep

This application has been filed through advocate.

11. Particulars of I.P.O.
i. IQP.O. NO. H @G % L}z}
ii,. Date of Issue : /2-2 - 2000
iidi. Issued from ¢ G.P,0., Guwahati,
iv, Payable at ¢ G.P.0., Guwahati,
12, List of enclosures

As stated in the Index,

eesee Verification
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VERIFICATTION

I, Sri Badal Sarma, son of late Munindralal
Sarma, aged about 55 years working as Subedivisional
Inspector of Post Offices, Dhubri, do hereby verify
that the statements made in paragraphs 1 to 4 and
6 to 12 are true to my knowledge and those made in
paragraph 5 are true to my legal advice and I have

not suppressed any material fact.

And I sign this verification on this the

17th day of February, 2000.

| ; _ Signature
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~ The pronotion of the following I1FOS in the
cadre of hsstt. Gupdt. of Post Offices as ofl regular basis

in the scale of Rs.6500-200-10, 500/« 15 approved with irrediatc

effect,
\

1. Sri binash Geha.

2. 5ri Tapan Kr. Chaudhury.

3, srd Bhacreswar 1'.alitat.

4, Sri Kucubuddin ahmed.

5. ‘ri Ranjoy Biswas(HC). ; )

6. sri fam Ch, 2abha ST,

7.  5ri Prabin Boro(3T). _
g7 S ri osadal Sherma. ( b, Tk "‘.)

S, 5ri ranjit aasunmtaryQ§T).

10, . 5ri 5.0, Chaudhury.

11, sri Fabindra Bisuas(3C).

-

I‘VA .‘.‘\L\...n-'— e
( A. ©I. D. KiCITWRI )
Director of Poctal secrvices
iassam Circle, Gpwahati—781001.
.Copy..to: '

. -

1 ~‘S, All Sr. Supct./Supdt. of POS in »scam Circle.
10. The HBiG(vig), Circle office, Cuwahati. .
- 11-21. Off icial concerncd.
22-32% PF of the officials. :
“ N _
33, the A.D.(i/Cs), C.O./GHY.
34, The A10(Bgt), C.0./CGHY.
35. Office COPY .

\ a7 )8
( I. EAIGERIUNGSHNG )
ivistt. Posimaster General(stai !
for Chicf Po.Limster General
sssam clrele, Cuwahati = 701U
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The following or.er of transfer/posting

is %Ssued

i

on promotion to ASPOs cadre in respect of Lﬁc'following'ofﬁicivlé '

'to have inmeciate effcct.,

(;"' <
S sri Ranjit Kr.

.0u1 -promot ion to

\//;?f{'_5.s' Sri Badal .arma, “
caurg on regular basis is transferred and po-sted as AgPOx(Hu), egaon
~on terminacion‘of the- local arran,ewent. whe of ficial’may gee relieved
on'logal.arrangement to join his assigned Dpoiite
A ' ' %
3.0 5ri . 2. Chauchury. 1i0s(rir1), 0o/o0 PG, H#orugarh ou
prqﬁotion'to 416P0s cadre on regular piis is weannterred Lnd po ked as
' ASPO., Noith Lalshimpur Sub--Division vice sri Tarun Bora rawverted €O
IFOs. '
, The posting order of Sri Tarun Lora 4o aforessid 1.
“being issued ceparately. o
[
o e following of ficialc nov apHroved in ASPOS cadre
and presently vorking as ASPOT on adhoc batis tiill continue in cneir
present posts as on regular pasic uneil fuither ordeiﬁs
LT \ N
1‘1
: £
1 ei100 oificials post held on Posted a5 Oh
C e - - aghog . .oneem - regular Lazde
. ' ¥
1. 'gri Abinash 3aha ASPOS(OD)/DibrugarhggASFOs(OD)Dibrugarh.
2, " Tapan Kr. Chaudhury Asp0os(o11)/Hhubrd AnLQo(DN)/Dhuthrd . '
3. ‘.‘ % Bhadreswal Kalita ASPOs “enl Sub--Jn i n5pQs, -lest sul o
AR Guvahati . Guwahatdi.
. ) . 1 L
(IR Kutubuddin Ahmed 45POu(sD Cell), .. mspos (D Cell)
oL c.0./Guuahotd C.0./Guviahatd.
5. W Ram . joy siswasn AsPOs (1)), Tincukia ¥ ASPOS(HQ)/TiﬂJukia
S - ¢ _ ‘
5. . " Ram Ch, Rabha - ASPOS(Hu)/Guwahati!y ASPOs (1)) /Gurahatd
£, I Prabin Boro ..SpOs () /rialbard 5pos(HR ) /ralbari
C - , %
8. " Rabindra Biswas A3POs, CGoalpara ¥ ASPOs, Goalpara
5ub-~Dne . sub=Division.
.‘5" '
i
. , )
s Com:a‘ cem- 2
)
4
.3
%
*
' (&
%
’ﬁ
. :&

SASUINASG YT
) ASPOs cadre i posted Y
-régulq;*basis agalnst vacant poste

1£0c, Dhubri on promotion’{o ASFOT,

'
. LI

A
1rostInv), ~,0,/Guwahiti
ASFOs(Tuv), RZO./Gnuahﬂti on

L

RSO
\”%;;)Eiék\\j /ﬂ/7~n/&4yb~’*fi—’



8 '_ ’ B : P — B w o ‘e oo T, S \
o _ B . ,““ o . / X K ; . . : Omemw, s

: ! ) . - ! . % .
. .y . L £ . i o i
l . * E [ M ' . R '@ .. : . . . E !;
N ) . ' ._'--'.8.6‘... 2‘000.05 : . . ) - . B ! . V’F
. : . . . : . - X PN . e

Usual chirge report miy b furniched to"all conderiwt. : :ﬂ o

ceemm g,

f’“ ‘\-l:- “‘" N . “;’
L : . { v W F\““l RT ) ‘
. . : Director of Po)L 1. erviiem _

RSy )ant Cir\,lU ‘ﬁ,u‘ ah Atd- /LlOOl [
. . @)

Copy_to: ' 5

1= 9./ All 5r. undt / uput. of PO ln Ausan Cixcl o :
, :‘10; " The i, .(i/Cs), C.0, /Guwahatl._ : o - ‘ B

o .41, The aa0(Byi), C.O. /Cuuahati | '&.y i | S 3 :;'9
| ' &//&2~22 leLfici:luvconccrnp’j ’ o : f% o ’ :'3 | éfﬂ'
7 23-33, [ FF of the oLnicial.-;_.‘_,_. R g N .
34, the APUC(Vi ), C.0 - i
i 3S. ~ “the Of ice hupdt.

-/ le.

_C oLcRI. . . o S ﬁ‘f

g . 36, . The FI'G, R.O /Gu\ahatl. ‘ﬁ !
- < 37, i Ph Lo Pi:G; A.O /Gurah ti. : | 5 E

p Lﬁ’ '«:3b.  Arrang chent File of'WQPOL. o f e v
‘ 39-40?5' OLficc copy/ parc. v

t v : L " e I . . .
t . R , - ¢ . B [ .
H * .F . W - AR N

) ' v /} . i‘ .
. . ' » ‘ R A , !
| ko | g v "
: : \ : o Lo

; . : g . o . P E S ) N - )
T e : ST G SO Mabesane ) - .
hustt. Pogtma"ter Gcn“_al(€9u~t)

For Chief Postniaster Gen“r“1,~

.,._‘-.
N

. ssanm Circle:, @bahatl - 781001.' ‘
5 Ci & |
.%*. . ' )
1 . 3 o
! % a ] ] ,;
| i
| a v e
: : J Wy ; i
' o s
¥ . 17
o , A -

o

E
i B0 T .1:% e
SEVT v 4 s

=

5
e

o :
R i
. : _. e e




. /é' ) . %Lq~4/LQ4M//‘3
..’{F‘Tb.u.: - .
Sri Badal Sarma . '{?
Subdivisional Inspector of po's :
Dhubri Sub-Dn Dhubri

PN -y s Sl 2 B S - i

To
The Chief Postmaster General
Assam Circle Guwahati - 1,

Sub: - Prayer for acceptance of Option for stayal of promotion to the
ASPO's Cadre of Sri Badal Sarma at the present juncture,

Ref:-  Your memo no Staff/2-29/91 Dated the Riogmxx 12,06,.98,

Hon'ble Sir,

. With due respect angd humble submission I beg to
lay the following few lines on the prayer above for your kind
consideration,

That Sir, due to Some personnal unavoidable troubld

I compelled to take the request transfer from . Rangia Sub-Dn to Dhubri
Sub-Dn after serving 3 ( three ) years at the Rangia Subdivision and
on your kind consideration and order I Joined the Dhubri Subdivision or,
7:1.97 forgoing TA/TP etc,

That Sir, my only daughter is in marraigable aqge
and I have to searching the bridegroom for my daughter, My present
working position is helping me to do that task and no other guardians

in my family except me and thereby I took the request transfer from
Rangia to bhubri, ‘

_ That Sir, I am a Diabetic patient, The consulting
doctor advise me to make Routine walking atleast 8 ¥m per day to keep

- the body fit in working position and sugarfree, ®y the condition of my:
present service as Subdivisional Inspector of post offices I have ‘
privilege to comply with the doctor advice for the betterment of my
health, .

That Sir, considering the all aspects I am compell -
ed to prayer for stay of my promotion to the Cadre of the ASPO's at the
present juncture and prayed for your kind honour to accept my option

for stayal atleast 1 (one) year, in tha8 present cadre/position,

I would therefore fervently request your .kind
honour kindly to accept my option fornon acceptance of promotion to
the Cadre of the AsPO's till completion of the R XX S X K XPayx R B bt x>
marriage of my daughter or for the period of 1.9oned year whichever ;
earlier, N ' .
’ Viith profound regards,

Yo¥£§ faithfully
D - = S RV A,
( Badal sarma ¥
SDI(PO's) Dhubri Bitb=Dn

, Dhubri. '
Copy to:=- ‘ .

1. . The Supdt of post offices Dhubri Division Dhubri
for favour kind information and N/A and with the.
humble prayer for recommendation,

Adv - )
Copy:~ 2, The Hon'ble CPMG/Guwahati .

- \LCE%Q,-?’!M\\#
o ( BADAL SARMA

B ' SDI/PO*s /DHUBRI- SUB~Dn
DHUBRI .
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. DEPARTMENT OF PO3TSs: INDIA
OFFICE OF THE CHIEF POSTMASTER GENERAL, ASSAM CIRCLE

UEGHROOT BHAWAN, CUWAHATI=l,

Memo No,Staff/1-441/88 Q§§29-§§.03W5b§§é;§b§-3L-°8~98;

Sri Badal Sarma. IPOs, Dhubri was
promoted to the cadre of ASPOs on regular basis vide i
this office memo No.StafE/2-29/91 dated 12-6-98 The !
official yide his represensation datd, 12-6-98 has staged
his inability Lo accept the promotion under certain domestic
constraint and requested for contimmance in his present cadqg.“ﬁ

The DPS, Assam Circle, Guwahati 1s pleased
to consider dnd accept the request as made by the official,

‘Consequent on refusal of promotion as
above, Sri Badal Sarma will not be promoted for one year
frog the date of refusal i,e, 12-6-98 and he will loose |
seniority on eventual promotion under the existing rules.

se—

( I. PANGERNUNGSANG ) .
Asstt, Postmister General(Staff)
‘For Chief Postmaster General
Assam Circle, Guwahati - 781001,

/
‘

928!.391
1. The 8POs, Dhubri w.r. to his No.B-633
, - dtd, 2-7-98, -
27 - Sri Badal Sarma, IPOs, Dhubri.
3. '~ PF.of the officer, , ;
4. ‘ Arrangement file of ASPOs; :
5. “ File No,staff/2-29/91.
6. ' office copy. - ’

. For C‘hiefxf@@%fsene ral
. Assam Circld, Guwahati~781001.
)
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o DEPARTMENT OF POSTS::INDIA:: ° ioann
( OFFICE OF THE CHIEF POSTMASTER GENERML: :ASSAM’ CIPCI_J‘: H '
GUVAI-V’\TI :+781 001. (\/
Ea N
No:- Staff/3-10/92/Ch-II Dated atéGuwahatl, _ v
the 13th Dec,1999.
- )QPL
The following transfer and posting srdery are issued to =
have immediate effect in the interest of service. .
Name of the officials Present place of ‘Place of po§t¢".
working on transfer.
4///, ' * i‘ |
- . . K
\,;<i;/ Sri Badal Sarma, ) IPOs /Dhubri, IPOs(uniform .
- e L ot cc“_:--‘: . PSD/GEX. vice ,
Sri BT HATO
#ranoforxoﬂ )
. L
2. Sri ‘Bhubaneswar Haloi, . IPOsfUniform), ‘IPOs /Pathsaln
. PSD/Guwahati. wice Sri Thavur .-
flas Saha Tr~nsfe-
rred,
3. Sri Thakurdas Saha, IPOs /Pathsala, ~IPOs(Planing) , J

RO/Ghy. vice 3ri
AJ. Sarkar,

transferred
4, Sri A.J. Sarkar, IFOs(Planing), IPOs /Dhubri vics
' RO/Ghy. »Sri Radal sarms
4transfcrrod
%. Sri Abbas Ali, 1POs /Nagaon(East). IPOS/MangaldOi—
. *against vacant
ost.
6. Sri Dimbeswar Hazarika, IPOs/Sibsagar, © 1POs /Nagaon(East)

Vice Sri Abbas
Ali, transferred.

\H*%4%f\' Sri Bijoyananda 1I0s/Tezpur, fiPOs/Sﬁosagar
Hazarika, *yice Sri Dimbe-
_Swar Hazarika
stransferred.

8. Sri N.H, Laskar, I1POs /Nalbari, ' %iPOs/Katimganj
. 1 against vacant
»post

The officials on transfer may be relieved on office arr-
aangement to. join their-assigned posts early. t
Usual charge reports may be furnished to all concerned

1

,(’5 NPT T
( A;N‘D. Kaéhari )
D.P.S., *

0/0 the Chief Postmaster General
Assam Circle :Guwahdti-781 001,

Ccopy to:—' . ‘ ! &"

1¥9). All Sr., Supdt./Supdt. of POs in Assam CircPe,_ o
10-11)The Surdt./PSDJNTSD, Guwahati,
12). The P.M.G., RO/Ghy. , .
1:3), The APMG(Vig). co/Ghy. {
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15-22). Officials concerned. _
23-30). PF of the official. |
: 3
31). The 7D(A/Cs), Co/Ghy. N
32). The AAO(Bgt), CO/Guwahati, N
»
33). PA to DPS, CO/Guwahati, .
- 34). Sr. PA'to CPMG, CO/Ghy. o '“_ :’5* .

35). Office copy. \;
) oy

L
: xs '“1‘!- e
2 & Asstt, Postmaster General(S)
) Assam Circle:Guwahati~-781 021,
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